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No. 92

2.05 P.M


Ch. Prem Singh, Hon’ble Speaker in Chair

	1.
	2.06 P.M
	Dr.Jagdish Mukhi,Leader of the Opposition  condemned an unprecedented incident happened in House during L.G. Address and requested to Hon’ble Speaker to reconsider the decision on the fine imposed on two Members of the BJP.

	2.
	2.07 P.M
	Question Hour: Starred questions No. 21 to 25 were asked and replied.  Replies to starred questions No.26 to 40 and un-starred questions No.11 to 31 were placed on the table

	3.
	3.02 P.M
	Speci    Special Mention (Rule 280): Following Members  raise matters under Rule 280:


  1.Shri  O.P.Babber





  2. Shri Bheeshm Sharma





  3. Shri Veer Singh Dhingan




  4. Dr. Jagdish Mukhi




5. Shri Rambir Singh Bidhuri(Minister of Development intervened.)

6. Shri S. P.Ratawal

7. Shri Surender Kumar

8. Shri Amrish Singh Gautam

9. Shri Kulwant Rana

10.Shri Mala Ram Gangwal

11. Shri Vijay Jolly



	4.
	3.43 PM
	Adop        Adoption  of Reports:

1. Shri Ramakant Goswami moved the following Motion: “That this House agrees with the Fifteenth Report of the Business Advisory Committee presented on 18th March, 2008.’’

Motion was put to vote & adopted by voice vote.

M

2. Shri Ramakant Goswami moved the following Motion “That this House agrees with the Twelfth Report of the Private Members Bills and Resolutions Committee presented on 18th March, 2008”.

Motion was put to vote & adopted by voice vote.



	5.
	3.44 P.M
	       Papers to be laid on the Table:
Shri Mangat Ram Singhal, Minister of Industries laid the following   notifications(English & Hindi version):-

(i)Notification dated 14/01/08 regarding appointment of Shri Girish Kathpalia, an officer of the Delhi Higher Judicial Service as Presiding Officer, Labour Court No. XIX Karkardooma, Delhi.

(ii)Order dated 03/03/08 regarding revision in the rates of the minimum wages applicable in National Capital Territory of Delhi.

	6.
	3.45 P.M
	5. Motion of thanks on Lt. Governor’s Address:

Further discussion continued on following motion of thanks moved by Shri Subhash Chopra & seconded by Shri Anil Bhardwaj:-

      “That this House expresses its gratitude to Hon’ble Lt. Governor for      his address delivered to the Assembly on 18th March, 2008”.

       Following members took part in discussion:-

      3.  Dr. Harshvardhan

    

	7.
	4.00 P.M
	6. House adjourned up to 4.30 P.M


	8.
	4.39 P.M
	House reassembled.

Hon’ble Deputy Speaker in Chair.

Motion of Thanks contd...

	9.
	5.08 P.M
	Shri Sahab Singh Chauhan raised issue of Quorum.

(Quorum bell rang)

Quorum not complete.



	10.
	5.19 P.M
	Secretary, Assembly on the direction of Hon’ble Speaker adjourned the House  up to 2.00 P.M on 20th March, 2008.                                                                                                                                                                                                                                                                                                             
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